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 MINISTRY OF  PARLIAMENTARY  AFFAIRS
 AND  MINISTER  OF  STATE  IN  THE  MINIS-
 TRY  OF  LAW  JUSTICE  AND  COMPANY
 AFFAIRS  (SHRI  RANGARAJAN
 KUMARAMANGALAW):  Dinner  willbe  avail-
 able  at  8  o’clock  in  room  No.70  for  all  Mem-
 bers  and  Press  also.

 MR.  SPEAKER:  Press,  the  officers  and
 everybody.

 ।  Translation}

 SHRI  ATAL  BIHARI  VAJPAYEE
 (Lucknow):  Mr.  Speaker,  Sir,  today  istha  last
 day  of  the  session  and  ।  20199.0  with  you  that
 the  Members  should  be  given  opportunity  to
 express  their  views.  |  request  that  if  anything
 per-taining  to  a  particular  State  Government
 is  being  discussed  in  this  august  House,  The
 Members  belonging  to  the  party  in  power  in
 that  state  should  also  be  allowed  to  express
 their  view  point.

 [English

 MR.  SPEAKER:  All  this  business  is  not
 mentioned  in  the  rules.  |  would  be  so  very
 happy  if  we  do  not  raise  issues  which  cannot
 be  raised.  But  supposing  everything  is  being
 done  and  in  acooperative  manner,  we  will  do
 it.

 AN  HON.  MEMBER:  Let  the  papers  be
 laid  on  the  Table.

 MR.  SPEAKER:  ॥  the  Minister  have  to
 go  and  do  their  work  let  them  go.  The  rule
 provides  that  the  Parliamentary  Affairs  Min-
 ister  can  do  है,  |  will  allow  Parliamentary
 Affairs  Minister  to  lay  the  papers.  We  cannot
 have  the  cake  and  eat  it  too.

 SHRI  ATAL  BIHARI  VAJPAYEE:  Sir,
 the  process  has  already  started.

 MR.  SPEAKER:  OKAY, if  it  is  started
 then  ।  wilt  complete it.
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 SHRI  RANGARAJAN  KUMARAMAN-
 GALAM:  Upto  a  certain  extent  papers  have
 been  laid.  It  is  only  Minutes  and  Reports  that
 have  remained  to  be  faid.

 MR.  SPEAKER:  Then  |  will  complete  it.
 ह  0०s  not  take  more  time.  We  are  really  very
 happy  that  everybody  is  in  a  mood  to  coop-
 erate  today.

 14.08  hrs.

 COMMITTEE  ON  PRIVATE  MEMBERS’
 BILL  AND  RESOLUTIONS

 Minutes

 [English]

 SHRIS.  MALLIKARJUNAIAH  (Tumkur):
 ।  beg  to  lay  on  the  Table  Minutes  (Hindi  and

 English  versions)  of  the  first  sitting  of  the
 Committee  on  Private  Members’  Bills  and

 Resolutions  held  during  the  current  session.

 14.08 1/2  hrs.

 [Translation]

 PUBLIC  ACCOUNTS  COMMITTEE

 Sixth  and  Seventh  Report

 SHRI  ATAL  BIHAR)  VAJPAYEE:  Mr.

 Speaker  Sir,  |  beg  to  present  the  following
 Reports  (Hindi  and  English  versions)  of  the
 Public  Accounts  Committee:-

 (1)  Sixth  Report  on  Madras  Port  Trust.
 (2)  Report  on  Trade  Development

 Authority.


